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Railway Crossing sad Bridges OB O X  
Koad and National Highways

6352. Shri D. D. J<UU:
Shri D. N. D*b:
Shil R. ft. Stngh iDeo;
Shri O. Amat:

WiU the Muiatar at BaUW«n to- 
pleased to state:

(a) the number oi place* when the- 
Grand Trunk Road and other National 
Highway* croas the Haftway liner,

(b) the number of ever aad under
bridges and manned aad unwtanwe* 
railway croasing* on «uch line*;

(c) whether Government propeae to- 
build over end under-bridge* on all 
these Highway* which have heavr
trafflc; and

Id) if so, the number of bridle* pre- 
pojed to be coartructfd ia tfee Jtourtti 
Tive Ten Plan and »t which (ftaossr



Ibe  W iU w  of (Sfert
C. FvqpadMO: (a) 4ft.

(b) Road over/under-bridge* 117 
M^ined level crossing* 355 
Unmanned level croslings J

(c) The Bail ways generally agree 
to take up construction ot road overf 
under-bridges in replacement of bugy 
level crossings provided the specific 
schemes are sponsored by the State 
Government and provided the State 
Government or Road Authority con
cerned agree to bear their share of 
the cost as required under the extent 
rules.

(d) A statement showing details of 
S3 bridges which have so far been 
tentatively proposed for taking up 
during the Fourth Plan by the diffe
rent States is laid on the Table ot the 
House [Placed in Library See No. 
LT-1139/67], However, out of these, 
only those schemes will be actun'ly 
taken up for which all technical 
details are finalised and for which the 
State Governments make the neces 
tary provision of funds and arrange
ments for taking tlieir share of wnk 
in hand.
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Sale of Lambretta Scooters
6354. Shri M. U Sondhi: Will the 

Minister of Industrial Development 
and Company Affairs be pleasud to 
state.

(a) whether Government are aware 
of the discrimination shown by the 
manufacturer'- of Lambretta scooters 
in the supply of machines on the pre
revision and post-revision prices;

(b) whether it is a fact that the 
scooters sold on the pre-revision prices 
were not equipped with spare wheels 
and brackets and other parts were 
somewhat inferior, whereas scooters 
sold at increased prices were fully 
equipped;

(c) whether it is also a fact that 
«omQ*4of (essential Accessories have- 
not yet been given to the customers 
who bought these sometime in March 
last; and

(d) the steps Government propose 
to *«<»» to discourage the manufac
turers to avoid such inconvenience to 
customers in future?

The M a t t e  aI Industrial Deve
lopment and Company Affairs <Stai 
f .  A. Ahmed): (a) Government have 
not received arty such complaint.

(b) and (c). Sue to short supply 
of tyres, the manufacturers of Lamb- 
retta scooters have since Janu»ry,
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